
(Amount in Rs.)

Date of 

Receipt

Amount Claimed Amount of Claim 

Admitted

Nature of Claim Amount 

Covered by 

Security 

Interest

Amount 

Covered by 

Gurantee

Whether 

related 

party?

% of voting 

share in 

CoC

1 Unique Sugars 

Limited

25-Jan-24 2,93,21,785    2,93,21,785    Sundry Creditor -                    -                      No 100% -                         -                 -                       -                    Based on Forensic Audit Report of claimant company, 

admission in accounts by Corporate Debtor and 

admission order of Hon'ble NCLT

Total 2,93,21,785           2,93,21,785           -                        -                    -                      -             100% -                         -                 -                       -                    

Shekhar Kumar Agrawal

Interim Resolution Professional

RAWAL AGRO CHEM INDUSTRIES PVT LTD

IP Reg. No. IBBI/IPA-002/IP-N00883/2019-2020/12874

AFA valid till 6 November 2024

Add: Flat 606, D Wing, RNA Continental CHSL,

Subhash Nagar, Chembur (E), Mumbai-400071

Phone: 9820215665

Email Id: ip.rawalagrochem@gmail.com, shekhar2308@gmail.com

List of Operational creditors (other than Workmen and Employees and Government Dues)

Sl. No. Name of Creditor Details of Claim Recived Details of Claims Admitted Amount of 

contingent 

claims

Amount of 

any mutual 

dues that 

may be set 

off

Amount of 

claims not 

admitted

Amount of 

claims under 

verification

Remarks, if any

Name of Corporate Debtor : Rawal Agro Chem Industries Pvt Ltd

Date of Commencement of CIRP : 09.01.2024

List of Creditors as on : 02.02.2024
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